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to start a Sanskrit University at Kaladi, 
Kerala which is the birth place of Sree 
Sankara? 

T B MJ ISTBR OF STATE IN TklE 
DEPARTM NTS OF EDUCATION 
AND CULTURE (SHRIMAT SUSHILA 
RO ATGI): No such proposal isunder th 
consideration of Oovernm at. 
Paym nt of Sbare by aja than on Coo-

truetion of rdar arov~r rojeet in 
Gujarat . 

686. Sl RI RANJIT SING 
GA KW D: Will the Minister of WATER 
RBSOURC S be pleased to state : 

(a) whether the Rajasthan Government 
has y t t pay it shat f cxpenditur on 
the construction of ardar Sarovar Pro;. 
ject ; 

(b) the share of expenditure to be 
paid by the Raj sthao Gover nmen t ; 

(c) how long it is in arrears; and 

(d) whether the other two b ... nefici ary 
States, viz Mahara htra and Madhya 
Prad sh have already paid their respective 
bares of expenditure on the project? , 

T E MIST R 0 WATER 
RESOURCES (SHRI B. SHANKRANAND) 

(a) Yes, Sir t 

(b) s 11.01 crores upto March, 1985. 

(e) Th~ annual share contribution 
from the st rting of execution f the 
p oj ct i 1979-80 are in arrears from the 
re p ctive ye r. . 

(d) The 0 vernm~nt of Maharashtra 
nd M dhya 'Pradesh h ve p id ubstantial 

amount of th it h re to Government of 
Guj rat. 

Dlv r ion of Surplu und of Bombay 
rt ru to other Port . 

6 8. B. V. DESAI) : 
3 RI S ARAD DIGHE ; 

Will of TRANSPORT 
b pI 

wh th ..... r Gov rnment are pI nnina 
to divert • ub l..1. ti 1 portion of the 
surplu fun f B . lb Y rt Tru t to 

r [tuu l p ' lQ th e untry, if so, 
he rca on til r f: 

(b) whether his Ministry has issued a 
directive under the Major Port Trusts Act 
asking BPT to giv loans to ports which are 
starved of funds ; 

(c) whether it is a fact that Government 
do not propoSe to increase the capacity of 
the Bombay Port during the S .. venth Plan; 

(d) whether the Planning Commission 
has now reduced the 7th Plan outlay for 
ports; and 

(e) if so, tbe main reasons therefor? 

T E MINISTER OF STATE IN THE 
DEPARTMENT OF SURFACE 
TRANSPORT (SHRI RAJ SH PILOT): 
(a) Bombay Port Trust has been requested 
to make available part of the ' surplu 'funds 
for financing thc Plan Project of . some of 
the othe~ M jor Ports. 

. (b) No, Sir. 

(c) The Government have approved a 
number of schemes which will increase the 
capacity of the Bombay Port during 7th 
Plan. 

(d) No, Sir . . 

(e) Does not arise. 

Irrigation Project in Kerala Awaiting 
. Cle ranee 

689. SHRI K. KUNJAMBU ·: Will the 
Minister of WATER RESOURCES b 
pleased to state : 

(a) the names of major and medium 
irrigation projects in Kerala whose 'clearance 
is still p nding with the . Centre ; 

(b) whether there has been any undue 
delay in giving clearance to any of these 
projects; 

(c) if so, the main reasons thereof; 
and 

(d) by what time final clearance i 
likely to be given to the pend ina projects? 

T B Ml ISTER 0 WATER 
RESOURCES" (SHRI B. SHANKARA-
NAND) : (a) to (b). The name of 
major and medium projects sent by Kerala 
for clearance and their present po ilioD 
aro liven below. 
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Major Scheme 

1. 

2. 

3. 

4. 

Chimoni Irrigation Project. 

Modernisation of Neyyar Irriga-
tion Project. 

Idama)yar Irrigation Project. 

Kuttiadi Augmentation Multipur-
p se Project. 

Medium Scheme 

1. Meenachil River Valley Project. 

Present Po Ition 

The observation of the Advi ory com-
mittee of the Planning Commission on tbe 

Project wa, forwarded to the State overn-
ment in 1983 for their oJ arification. The 
State Government is a]so to ubmit an 
updated estimat of the chern . 

State Government is to end replies to 
the comments or C.W.C. sent during 
1984-85. 

Comments of C.W.C. were sent to the 
State Government during 198~.84. The 
State Gov rnment has inform d that they 

, a,re re.appraising the project for reducing 
the estimated cost. 
Thi Project involve utilisation of 
Cauvery River basin wat r and concurrence 
of the 0 ther basin States has to b obtained 

by th K rala Gov rnment. 

C.W.C. ha ent comm nts on th Pr ject 
during D cember 1984 and March, 1985. 

2. Regulator-cum-Bridge at Chamrav- Comments on th pr j ct ent in ' 
attom. October 1984 and March, 1985. 

Fall in Sale of Railway Ticket b tween 
Dobarighat and Indar - omba y -Calcutta 

etc. 

690. SHRI RAJ KUMAR RAI: Will 
the Mini t r of TRANSPORT b plea d to 
state : 

(a) the rca ons for fall in sale f 
fa ilwa y tickets betweon D harighat and 
Indara (orth astern Railway) and the 
percentage fall io the PI' ot income from 
sale of tickets fr m D ' harigh t for Bombay 
Calcutta tc, S c mpar d to the sa) 
three year ago; 

(b) wheth r thi income DO b inCT ased 
to nearly th income that wa om ten 
years ago by convertin the m t r ga ug 
line from Varanasi to Doharighat into 
broad gauge 1 in ; 

(c) wh tber H i a fact 'that all impor-
tant tr~in 0 rate Vi Mu hal ar i and 

Varnna j a d if 0, wh th r pass DS r 
travel to Mughal Saraj and Varana i by 
oth r costlier m aDS of tran p rt due to 
meter aug lin b tw n Varana i nd 
Doharigbat and cau train do n t run 
in time; and 

(d) if s 
to tak to in th 

ad 1 t area 




